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RECORD OF PROCEEDI NGS

CRI M NAL APPEAL NQO(s). 207 OF 2007

BHAGLOO LODH & ANR. Appel I ant (s)
VERSUS

STATE OF U. P. Respondent ( s)

(Wth appl n(s) for exenption from filing OT.,bail and

report)

Date: 09/06/ 2011 This Appeal was called on for hearing today.

CORAM :
HON BLE DR JUSTI CE B. S. CHAUHAN
HON BLE MR JUSTI CE SWATANTER KUMAR
[ VACATI ON BENCH]|
For Appellant(s) M. J.P. Dhanda , Adv (Not present)

For Respondent (s) T.N. Si ngh, Adv.

Manoj Kunmar Dwi vedi, Adv.
Aviral Shukla, Adv.

Abhi nav Srivastava, Adv.for

G V. Rao, Adv.

SSS5%

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Li st tonmorrow, the 10th June, 2011 show ng the name
of the | earned counsel for the parties properly.

(Parveen Kr. Chaw a) (I'ndu Satija)
Court Master Court Master

office



